
NATIONAL COMPANY LAW TRIB UNAL
MUMBAI BENCH MUMBAI

c.P No. 6I/(MAH)12017

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARiNG OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 12.09.2017

NAME OF THE PARTIES: M/s. Eversmile Construction Co. pvt. Ltd.

SECTION OF THE COMPANIES ACT: 441 of the Companies Act 2013.
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Order

CP l/.1.11/\CLT/i\IB /NIAH/2 l7

-) Due to mistake by the Registry. the third set of petition bearing no. Cp
57, 44 l.'NCLT,MB/,\,'AH/2O. 7 is nurnbered as Cp 6 l/44 t,Atr CLT .MB/MAH/2,. 7
rrlrereas tlre saicr cp s7/44r/NCLTiMB/MAH/2017 has been disposed-ofI.vide an order
dated 21.09.2017.

ln light or above facts this is not a petition at alr and thus becomes Re.undant. A'daccordingll, disposed-otf

The Leamed Representative of the petitioner is present
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\IE\IBER (JL,DICIAL)

Daretl : l2.i)9.201:,
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